
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 49 OF 2020

IN THE MATTER OF:

S. NO. PARTICULARS PAGE NO.

1. Copy of representation sent to Haryana
Pollution Control Board by Applicant in

l : 4-Compliance with Order Dated: 03/08/2020, of
the Hon'ble NGT.

2. Latest photographs of site with time, date and
Location. S-IS

3. Copy of the order Dated: 03.09.2020. 20. 2./

4· f100' of Sevvice · 12-2'

Tulinder Katoch & Anr

State ofHaryana & Ors.

Place: New Delhi
Dated: 20.10.2020

...Applicant

Versus

....Respondents

Next Date of Hearing: 10/12/2020

INDEX

Applicant

Through Counsel

Panchajan a Sin h, Advocate
Ma avir Singh, Advocate

Mis VCS - Advocates
301, Lawyers ' Chambers-III,

High Court of Delhi, New Delhi
Email: vcsadvocates@gn1ail.cOlTI
MOB. 9717226767, 9312388208
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